IN THE CENTRAL ADMINISTRATIVE TRIBUNAL

Applicant(s)

Advocate for

Applicant(s)

JODHPUR BENCH, JODHPUR
ORDER SHEET

APPLICATION NO..........cceeuern OF

Respondent(s)

Advocate for

Respondent(s)

Notes of the Registry

Orders of the Tribunal

OA No. 46/2007

Date of order: 07,08.2007

Mr. Devilal Mothsra, counsel for applicant.
Mr. M. Godara, proxy counse! for
Mr. Vinit Mathur, counse| for respondents.

Learned counsel for the applicant submits that
the applicant does not want to pursue the matter
and he wants to with;!raw the same. Accordingly,
the 0.A. is dismissed as withdrawn.

[ Tarsem Lal ] { Kuldip Singh )
Administrative Member Vice Chairman
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